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Import of parts of colour T.V.

992. SHRI SURESH KALMADI;

SHRI ARVIND GANESH KUL:
KARNI:

Will the Minister of COMMERCE be
pleased to state what are the details
including cost regarding the parts of
colour T.V. to be imported, from where
these parts would be imported and the
terms and conditions involved in the
deal?

THE DEPUTY MINISTER IN THE
MINISTRY OP COMMERCE (SHRI P.
A. SANGMA): Applications for import of
parts and components of colour television
sets have been received. Information
regarding the details from which of the
imports to be made, the price at which
imports would be made, the sources from
which parts would be imported and the
terms and conditions involved in the
import deal, are not available at this stage.

Recruitment Rules for pre-Shipment
inspection

993. SHRI KALRAJ MISHRA. Will
the Minister of COMMERCE be pleased
to state:

(a) whether it ig a fact that according
to the Recruitment Rules both Graduates
and Diploma holders are eligible for
appointment to the post of Asstt. Director
and Inspecting Officers for pre-shipment
inspection;

(b) whether these Rules treat both
Graduates and Diploma holders at



